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CALCUTTA BENCH

No, MA 409 of 2001 L
(0A 29 of 97) . | Dgte of order : 15,6,2001

Present : Hon'ble Mr,Justice Gal.Gupta, Vice-Chairman

Hon'ble fir,B,P.Singh, Administrative Member

UNION OF INDIA & ORS.
s
DIWAKAR S INGH

For the applicants : iir.P.K,Aror a, counsel -

For the reSponaentgz In person.
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| ‘Through this application the applicants who is the res- .
pondents. in OA 29/97 seeks‘extension of time to implement thg_oraer
5? this Tribunal‘ Egrlier also on 23,11,2000 time was b»gggggg to
the applicants for 1mplementing the ordar. ' ’

2, Today -it "is 1nFormed by the 1d. c0unsel for the 5pplicants
(respondents in 0A4) that 4 out of § enquiries have already been dls-~
posed oF and one enqu1ry is also at the final stage and the orders
are likely to‘be passed in about 6-8 ueeks, "
1, Having'considered tBe sﬁbmissions 6? both the pafties, we
extend the peried for implementing fhe'order of this Tribunal.ror a
period of 6 wseks from today, No further extenslon shall be granted,

4; MA stands d15posed of, No order as to costs,
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